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- About the other point mentioned by the
hon. Member regarding environmental edu-
cation, this is of prime importance as unless
the people are aware of what ecology and
environment means it will be very difficult
to adhere to the principles of nature.

The second part of the question of the
hon. Member was regarding a chemical
factory and three cement factories that have
been put up in the Doon Valley. This is a
State subject. We are trying to convinge
the State Government that they should put
up non-polluting industries in the fragile
ecosystems. But this is something where
we are at a siage of persuasion. The De-
partment of Environment and many of
our scicntists forcefully fecl that chemical
and other polluting industrics should not
be put up in these areas. As you are awarc,
Sir, in the Doon Valley because of the
high mountainous range, CO2 cannot rise
above a paritcular altitude and that creates
pollution for the pcople in that arca.
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SHRI MANORANJAN BHAKTA
Sir, during 1980, Madam Prime Minister
bad ordered the Ecological Committee,
the Environmental Comm.ittee, to study the
ecological problems in the union territory
of Andaman and Nicobar Islands. May I
know whether the hor. Minister is aware of
that and, if so, what action has been taken
in this regard?
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SHRI C. P. N. SINGH : A few people
were asked to go into the aspect of ecological
and environmental problem of the Andaman
and Nicobar Islands. But we were not able
to send some of the eminent people thet we
had thought of. As you are aware, because
of the forests in that arca and the peculiar
cco-systems there, unless the people who
have had particular speciglised 1:::n 1 ¢
those ficlds can get together and go there,
I do not think a task force would have the
requisite impact. We are still trying to get
some eminent pzoplz to visit that arca and
I assure the hon. Member that it will be
dorle very soon,

n

Supply of Eariched Fuel by U.S.A. to India

*450 SHRI G. NARSIMHA REDDY |-
SHRI K. RAMAMURTHY :

Will the PRIME MINISTER be rleased
to state :

(@) whether the Prime Ministe r, during
her recent visit to USA, discussed with the
U.S.A. authorities the question of supply
of enriched fuel for Atomic Power Plants
in India; and '

(b) If so, the cutcome thercof?

THB MINISTER OF STATE IN DE-
PAKTMENTS OF SCIENCE AND TECH-
NOLOGY, ELECTRONICS AND ENVI-
RONMENT AND OCEAN DEVELOP-
MENT (SHRI C. P. N. SINGH) : (1) and
(b) Accoraing to the understarding reached
between India and the United Statcs during
the recent visit of Prime Minister to Washin-
gton, France will assume vhe responsibility
for supplying the fucl neads of Tarapur in
place of the Unites States, within the frame-
work of the 1963 Cooperation Agreement
between India and the United States and
various sofeguards agreements which flow
therefrom. Necessary modalities of supply
are being worked out.

SHRI G. NARSIMHA REDDY : |
would like to take this o0opportunity to
congratulate our Prime Minis er Shrimati
Indira Gandhi for having successfully, . ..
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DR. SUBRAMANIAM SWAMY
Congratulate for her for what ? We did not
hear the remaining portion.

SHRI G. NARSIMHA REDDY : Why
don’t you allow me to speak first 7 Allow
me to speak first. I request the Opposition
Members to have a little patience in allo-
wing me to speak.

For having gone to the United States of
America and successfully g:tting the requi-
red fuel for ouratomic plants and also sim u-
Itaneously improving diplomatic relztions
with the United States of America.

Yesterday, one Hon. Member from that
cside, a leader from that side, went on record
in the House saying without ascertaining
the facts he said in the House—that the
Prime Minister’s trip to America was 2 sell-
out of the agreement which we reached with
the USA. In this contaxt, I would like to

MR. SPEAKBR : You arz taking 1013
time.

(Interruptions)

SHRI G. NARSIMHA REDDY : No,
sir. I am very obedient Member of you.
You have to allow me to formulate my
question. I would like to ask............

(Intérruptions)y

SHRI G. NARSIMHA REDDY : The
Opposition pedpl: are po'itically motiva-
tod,

MR.SPEAKER : You putyour question.

SHRI G. NARSIMHA REDDY : I
am coming to the question. I am one of the
very obedient Members. Please allow
me t0 formulate the question.

(Interruptions)

SHRI G. NARSIMHA REDDY : I
would like t> say that even the foreign Press
has pr2ised our Prime Miister’s successful
mission to the United States of America.
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Coming to my question, a straight ques-
tion, I would like to ask the Hon. Prime

Minister whether..............

SHRI K. P. 'UNNIKRISHNAN :
was a success ?

SHRI G. NARSIMHA REDDY : That
you will know ; wait, May I know whether
we will be allowed to reprocess the spent fue
of about 320 tonnes which lies buried near
Tarapur Reactor now and also in future ?

SHRI C. P. N. SINGH : Regarding the
reprocsssing facilities at Tarapur, in the
agreement with the United States in 1963,
a Clause was clearly there that we would be
able to reprccess the spent fuel, Action on
this particular aspect will be taken when the
time is ripe and I am sure the Hon. Member
will appreciate it because this question has
come up & number of times and this is the
action contemplated by the Government.
In the initial part of the answer, I would
once again reiterate that what the Hon.
Prime Minister’s visit has done, is, it has
naturally facilitated a very servere backlog
which we were (acing owing to the non-
shipment of the enriched uranjum from the
United States. This agreement naturally
will now f cilitite our power programme
and also help in the future of this particular
plant.

SHRI G, NARSIMHA REDDY : 1
would like to know whether our policy in
future would be of attaining self-sufficiency
in nuclear fuel and if so, whether the Tara-
pur Re2ctor requires only enriched uranium.

Our scientists have prepared a mixture
which is called oxides of Natural Uranium
and Plutonium which is, in short called,
MOX.

['would like to know whather this will
be used in Tarapur plant because we require
Rs. 200 crores, I am told, for preparing '
enriched uranium and our requirement is
20 tonnes per year. Under these circumstan.
ces, in future, if we have to be self-sufficient
in our nuclear fuel, we have to use the MOX
fuel.. I want to know whether we are going
to use this MOX fuel in our reactor or not.
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SHRI C. P. N, SINGH : The work for
utilising MOX fuel is continuing and till
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France is merely a sales contractor and
there are nmo other safeguards, no other

now we have spent a substantial amount of implications, that will arise in this parﬁ-

mo:aey. I can assure the hon. Member that
progress towards, the utilisation of MOX
will not cease. In fact, we will continue.

cular agreement for supply from France.

SHRI INDRAIJIT GUPTA: I would liks

I would like to clarify here that Tarapur is 'O ask a specific question regarding the

the only reactor at the moment which uses
enriched uranium. Our future programme is
for natural uranium fuzl, mzoderated heavy
water cooled reactors, the prototype at
Kota will lead to the installation of other
reactors, which we plan to have all over
India,

SHRI K. RAMAMURTHY : While
the entire nation is congratulating our hon.
Prime Minister for her achievement in the. .

DR. SUBRAMANIAM SWAMY : Is
it a necessary preliminary?

SHRI K. RAMAMURTHY ;....Resu-
mption of supply of enriched uranium to
our atomic reactor, here some of the self-
styled leaders on the Opposition bznches
have attributed motives in bad taste that
India has signed an Agreement at the back
of Parliament. Quite cotrary to that, re-
cently, during Madam Prime Minister’s
visit, the Washington Post has brought out
a caption saying, ‘Reagan Surrenders to
Indra’. In thisconnection the French Foreign
Minister also, during his recent visit to
India, has stated very clearly that France
has not insisted on any condition for the
supply of enriched uranium to Indja. Here
I would like to recall that the previous
Janata regime had turned down the offer
of France for the supply of enriched ura-
nium on the same conditions which they arc
now agreeing to. In the light of this, I would
like to ask a question. In this background I
would like to know whether any conditions,
apart from the 1963 Agreement, have been
agreed upon by our country with France
on the lines of the International Atomic
Bnergy Authority safeguards.

SHRI C.P.N. SINGH: There arrange-
ments that have been agreed upon with
Frange are in consonance with, and adher-
ence to, the 1963 Cooperation Agrecment.

question of recycling of the spent fuel.

Our only source of information upto now

is the newspaper reports, while we have been

eagerly awaiting an opporlunity to get
fuller information from the Prime Minis-
ter herself. I would like to know whether
the sovereign right of our country to recycle
the spent fuel at Tarapur has been approved

of unequivocally in the Agreement or whe-

ther that will be subject to certain condi-

tions, certain requirements of inspection

and so on, by the suppliers. I want to

know whether this part of it, the recyclin g
of the spent fuel, which is vital for our

futare, is an unfettered right which is re-

cognised by both the U.S. and France or

whether we will be subjected to certain

conditions in that respect also.

THE PRIME MINISTER (SHRIMATI
INDIRA GANDHI): Ithink, it has already
been made clear that there is no change in
the Original Agreement of 1963. We have

not renounced our right to reprocess.

(Interruptions).

SHRI INDRAJIT GUPTA: The ques-
tion is whether they have accepted it. We
have made it clear; I am quite aware of it.
Do they agree to us or not or do they have
some reservation?

SHRIMATI INDIRA GANDHI: The
American Government does have reser-
vations. But that does not make a diffe-
rence to our stand. )

DR. SUBRAMANIAM SWAMY: I am
also happy, the Prime Minister went abroad.
If it were in my hands, I would like her to
stay permanently abroad, but that is not
our hands.

(Interruptions) *

AN HON. MEMBER.: It is a silly re«
mark.
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DR. SUBRAMANIAM SWAMY: All-

right. You take it off the record.

AN HON. MEMBER: It should be
expunged.

DR. SUBRAMANIAM SWAMY: 1
agree that it should be expunged. She
should permanently stay here. I would
like to know from the Government . ., .
(Interruptions).

AN HON MEMBER: You have been
elected Deputy Leader.

DR.SUBRAMANIAM SWAMY: They
can make fun of me and [ cannot make fun
of them? Sir, this is one-sided... ..

MR SPEAKER: Now at least ycu have
become serious.

DR. SUBRAMANIAM SWAMY: I
would lik= to know from the Government
why in view of the fact that the Janata
Government had rejected a similar proposal
and in ‘iew of the fact that when Mr"
Malone, the Assistant Secretary for Nuclear
Security AfTairs came here and this Govern-
ment also told him that this Tarapur Agree-
ment; if the United States reneges on their
side, will be scrapped and also in view cg
the fact that the Foreign Minister said on
the floor of the Parliament that if the Uni-
ted States does not supply acccercirg to the
contract, the treaty would be buried, why
this change has come about since the Prime
Minister’s visit? Why have they agreed to
revive a treaty whether by proxy or any other
method when originally they had commit-
ted to scrapping i.?

SHRIMATI INDIRA GANDHI: The
treaty was not buried. So there is no ques-
tion of restrrecting or reviving it

DR. SUBRAMANIAM SWAMY: But
it was declarcd dead.

SHRIMATI INDIRA GANDHI: No,
it was not. What we had said was what we
would do if the USA refused to honour it,
The words of the treaty are not that the Uni-
ted States itself will supply the fuel. The

wor l; are that they will make arrangement
L]

wculd like to know frem the hon,
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to supply it. 1do not recall the exact words
but that is the meaning. So, they can supply
from any other country or ask any other
country to make the supply. Even before
France had made an offer to us. Its coming

within the terms of the treaty makes no
difference.

SHRI CHANDRAIJIT YADAV: I

ul Prime
Minister. Will she tell us now in view of

this situatien that Tarapur is a very impor-
tant and crucial factor in cur pcwer produc-
tion and this has been drawing the attention
of the whole country? I wou d like to kncw.
The Prime Minister said that the Americans
still have reservations. In view of their
reservations will the Goverrment go ahead
with its right of recycling this used fucl?
Will the Government go ahead or will the
Government still wait and negotiate with the
Americans that they will agree to this pro-
posal and then they will take the next step.

Another question connected with this is
that the French Foreign Minister, when he
visited last, called on the Prime Minister
also and the Press reports say that the
French are also under obligations and they
are also insisting on two conditions whict.
the Americans are also insisting. Is there
any difference in this supply which we wilj
get from France now?

SHRIMATI INDIRA GANDHI: I did
not discuss the agreement either with the
Americans or with the French. This was
done by officials. Most of the issue was
sorted out befors my visit. The French
Foreign Minister has himself stated that it
is entirely within the frame-work of the

1963 Agreement. There is no new element
in it.

SHRI INDRAJIT GUPTA : What about

the first part cf the question?

SHRIMATI INDIRA GANDHI: The
first part has already dbeen answered by my

collcague—that as and when necessary we
will process.
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SHRI SATYASADHAN CHAKRA-
BORTY: I would like to know from the
hon, Prime Minister whether it is a 1act that
the Government of India has agreed that the
spent fuel in Tarapur will be stored for 5
years and there will be no reprocessing and
you have agreed with the Government of
United States and if so will that not pose a
security risk and also is that not going to
impinge upon our sovereign right to re-
process the fuel? The first part is whether
there has been any such agreement that for
five years it will be kept and there will be no
reprocessing and if it is true, does it nog
mean that we have surrendered our right
to use it in our cwn way?

MR SPEAKER: T think she has already
replied. ;

SHRIMATI INDIRA GANDHI: It has
been replied twice cver.—No right has been
surrendered. As and when we think it is
necessary, we shall g» ahcad with the re-
processing.

SHPT RATANSINH RAJDA: I would
like to kaow from the Prime Minister.
Prime Minister has already announced in
the year 1980 and there were several an-
nouncements on behalf of cur Government
and the External Affairs Minister also said
it and Mr. Sethna also said it. Sir, die to
tastalising delay in supplying the enriched
Uranium, the Prime Minister had talked
about the alternative supplies of fuel to
Tarapur and tkat India can reprocess that
fucl. Thereafter, she talked about giving
a decent burial to the entire Agreement.
Is it a fact that pursuant to tkis announce-
ment, we spent about Rs. 35 creres in
developing the MOX (Mixed Oxide Fuel)
which was a technical break-throvgh?
Now, what will happen to this technical
break-thror gh? Willitnot be a tremendous
loss to this country and would it rot demor-
alise o 1r scientists who have worked day in

and day out? E

SHRIMATI 1INDIRA GANDHI: No
technical break-through can ever be a loss.
It is always a gain; and, I can assure the hon.
Member that our Scientists are not demo-

ralised.
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Proposals for Setting up of Industries in
Bihar

*451. SHRI D.L. BAITHA : Will the
Minister of INDUSTRY be pleased to lay
a statement showing :

(a) whether any proposals to set up
certain industries from the Government of

Bihar are pending with the Central Govern-
ment for issuing licences; and

(b) if so, the names of the units and the
period since when these are pending in
each case with reasons ?

THE MINISTER OF INDUSTRY
AND STEEL AND MINES
(SHRI NARAYAN DATT TIWARI) :
(a) and (b) : Twelve l=tters of intent were
granted to Bihar State Government under-
takings during 1980 to 1982 (upto July).

Five applications for grant of letters of
intent received from these undertakirg are
currently under consideraticn. Out of
‘these five, three were received on 22-6-82,

One application received on 7-4-82 was ¢on-
sidered by the Approval Cemmittee of
1-6-82 and decision deferred at the request
of the administrative Ministry 10 erakle
them to put up a consolidated prcposal
.covering other pending applicaticns.

i The fifth proposal, which was received
in 1981, is at the final stages of disposal.
Some time was taken to complete the process
of inter-Ministerial consultation which had
to be gome through before evolving the
licensing policy in this behalf.
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